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O R D E R 
 

03.03.2020  Learned Counsel for the Appellant makes a request for time 

to prepare and keep ready a list of dates and events chronologically with page 

numbers and references etc. to be relied on at the time of argument. Both sides 

may do so. 

  In view of the request, list this Appel ‘For Admission (After Notice)’ on 30th 

March, 2020. 

 
     [Justice A.I.S. Cheema] 

Member (Judicial) 
 
 

[Justice Anant Bijay Singh] 

Member (Judicial) 

 
 

 
 

(Kanthi Narahari) 
Member(Technical) 
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